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3771. SHRI RAMAVATAR SHAS- 
TRI: Will the Minister of CHEMICALS 
AND FERTILIZERS be pleased to 
state:

(a) whether the period for which 
the Central Government had taken 
over the Smith Stanistreet and Co. 
lid . is to expire in the month of May 
this year;

(b) whether some vested interests 
are making efforts to hand over the 
said Company to its former owners 
or multinational companies; and

(c) whether Government have taken 
a final decision about the future set 
up of the Company?

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI P. C. 
SETHI): (a) to flc). The period of 
management of Smith Stanistreet Com
pany Limited Which was to expire on 
3rd May, 1976 has been extended lor 
A further period of the year i.e. up to 
s*d M*y, 1077.
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8772. SKRIMATI ROZA DESH- 
PANDE: Will the Minister ofRAItr- 
WAYS be pleased to state;

(a) whether Government have 
taken final decision regarding absorp
tion of casual employees of Railways;

(b) if so, the facts thereof; and

(c) how many casual employees are 
working in the Railways at present?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): (a) and (b). A deci
sion has been taken that the bulk of 
the class IV vacancies on Railways 
should be filled by screening casual 
labourers and substitutes who have 
completed 4 months’ continuous em
ployment. Since the introduction of 
this procedure, 1.1 lakh casual labour
ers/substitutes have been absorbed 
against regular Class IV posts and 
another 21,000 have been screened and: 
are awaiting absorption.

(c) About 2.5 lakhs.

Implementation of demands of wor
kers by Bailway Administration

3773. SHRIMATI PARVATHI KRI- 
SHNAN:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Government are aware 
that the Indian Railway Workers' Fe
deration in its recent report has not
ed the delay in implementing even 
those demands of the workers which 
wer* conceded to by Government dur
ing the negotiations held in April, 
1974 preceding the May 1874 strike; 
and

(b ) if so, what Hi Government’s re
action thtoattf




